(b)  whether these schemes are applicable for cashew industry; and
(c)  ifso, the detalls thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING INDUSTRIES (SHRI
HARISH RAWAT): (&) to (c) Under 11th Plan, the Ministry of Food Processing Industries (MFPID
has been implementing various plan schemes for promotion and development of food processing
gectar f.e. 1) Scheme for Infrastructure Development with major components i.e. Mega Food Park,
Cold Chain, Value Addition & Preservation Infrastructure and Modernization of Abattairs and i)
Technology Upgradation/Establishment/Maodernization of Food Processing Industries (FPI=), i}
Scheme for Quality Assurance, Codex Standards and R&D ) Scheme for Human Resource
Development, v Scheme for Strengthening of Institution and vi) Scheme for Upgradation of Quality

of Street Food.

In order to facilitate creation of food processing related infrastructure, under the Scheme for
Infrastructure Development, Gavernment hag approved scheme for Mega Food Parks, Cald Chain,

Value Addition & Preservation Infrastructure and Modernization of Abattoirs.

The scheme for Technology Upgradation/Establishment/Modernization of FPIs is applicakle to
cashew processing and the scheme envisages to extend the financial assistance for setting up of
new food processing unite as well as Technological Upgradation and Expansicon of existing units in
the country. Ministry extends financial assistance in form of grants-in-aid to entrapreneurs (@) 26%
of the cost of Plant and Machinery and Technical Civil Works subiject to a maximum of Rs. 50 lakhs in

general areas and 33.33%% subject to maximum of Rs. 75 lakhs in dificult areas.
Construction of cold storages

T1010. SHRI SHIVANAND TIMART: Will the Minister of FOOD PROCESEING INDUSTRIES be

pleased o state:

(a) whether Government proposes to canstruct additional cold storages in the country to

promote food processing industries

(b if so, the details thereaf and the names of cities where these are to be et up; and

TOnginal notice of the guestion was received in Hind.
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(c)  the number of cold storages at presert ?

THE MINISTER OF STATE IN THE MINISTRY OF FCOD PRCCESSING INDUSTRIES (SHRI
HARISH RAWAT): (&) and (b) Yes, Sir. To encourage setting up of cold chain facilities in the
country, Government is operating several Plan Schemes under which financial assistance isg provided
for setting up of cold storages/cold chain facilities. Ministry of Food Processing Industries (MFPI}
has alzo a Plan Scheme for Cold Chain, value Addition and Preservation Infrastructure during the
1h Plan to provide financial assistance to project proposals received from public/private
organizations for cold chain infrastructure development. The scheme envisages financial assistance
in the form of grant-in-aid @ 50% aof the total cost of plant and machinery and technical civil warks
in general areas and 76%% for North Eastern Region and difficult areas subject to & maximum of
Rs. 10.00 crore. The initigtives are aimed at filling the gaps in the supply chain, strengthening of cad
chain infrastructure, establishing value addition with infrastructural faciities like sorting, grading,

packaging and processing for horticulture including organic produce, marine, dairy, poultry, etc.

Miristry of Agriculture and Cooperation as well as Ministry of Commerce and State
Governments also provide financial assistance for cold storages under thelr respective schemes
through their agencies like National Horticulture Board (NHB), Agricultural and Processing Food
Products  Development Autharity  (APEDA), National Cooperative Development  Carporation
(NCDC).

The scheme of MFPI is project based and not state specific. Under the scheme for Cold
Chain, Value Addition and Preservation Infrastructure, MFP| hag assisted 10 cold chain projects
during last three years in the States wiz. Maharashtra, Bihar, Tamil Nadu, Rajasthan, Karnataka,

Uttarakhand, West Bengal, Andhra Pradesh, Gujarat and Haryana.

(c)  As per the information available with Directorate of Marketing & Inspection (DMI),
Ministry of Agriculture, total number of cold storage in the country as on 31.12.2007 was 5316, which
has been increased to 5381 a= on 31.12.2000 on account of the intiatives taken by Government.

State-wize and capacity-wise detalls of cold storages in the country are given in the Statement.
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State-wise details of cold storages in the country as on 31/72/200¢

Statermnent

Sl.No. State/UT

Az on 31.12.2007

Az on 31.12.2009

Total No. Total Capacity Total Mo. Total Capacity
inhMTs inMTs
1 2 3 4 B <}
1. Andaman & Nioabar 02 210 02 210
Islands (UT)
2; Andhra Pradesh 281 848811 290 Q00606
3. Arunachal Pradesh 01 5000 01 5000
4. Azsam 25 20826 24 88068
B Bihar 252 1310466 246 147041
6. Chandigarh (UT) 05 12218 06 12216
7 Chhattisgarh &0 278706 o9 341885
8. Delhi Q3 126091 95 126158
Q. Guijarat 377 1112264 398 1267304
10. Goa 28 7108 X 7705
Y Haryana 243 392121 244 393121
2. Himachal Pradesh 17 18375 18 12858
135 Jammu & Kashmir 19 42869 ? 42869
4. Jharkhand 43 170148 45 170148
5. Kerala 184 [o'sFfel] 193 58108
6. Karmataka 157 397034 70 407165
7. Lakshadweep (UT) 01 15 01 15
18. Maharashtra 448 527737 file's) 544748
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1. Madhya Pradesh 185 775166 197 808052
20. hanipur oo 00 0] oo
21. Meghalaya 03 3200 03 3200
22, Mizoram 0o 00 00 0o
23, Nagaland 02 6150 02 6150
24, Crigsa 24 224240 101 291039
25. Pondichery (UT) 03 85 03 85
26. Punjab 420 1337817 422 1348193
27. Rajasthan 107 314747 110 324226
28. Sikkim 00 00 01 2000
2. Tamil Nadu 132 236853 148 238536
30. Tripura 11 29450 1 29450
3. Uttar Pradesh 1589 10118000
82, Uttarakhand 1588 Q039047 i} 68499
38 \West Bengal 527 65973600 463 5682000

ToTAL 5316 23333694 5387 24450652

* DI, M/o Agriculture
UGC guidslines for handling radioactive substance

1011, SHRI SABIR ALl Wil the Minister of HUMAN RESOURCE DEVELOPMENT be pleased

to state:

(a) the guidelines issued by UGC with regard to purchase by universities and calleges of

radioactive substance, intent of ite use and safety of storage fadilities; and

() the mechanism developed/proposed to be developed for strict adherence of these

guidelines by the universities and colleges ?
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